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‘ Prima facie, the averments made in the application raise questions relating to
environment arising out of the implementation of the enactments specified in Schedule | to
the lflational Green Tribunal Act, 2010. In view of the averments made in the application, we
consider it appropriate that a Joint Committee be constituted to verify the factual position and
take appropriate remedial action. Accordingly, we constitute a Joint Committee comprising of
State PCB, Chief Development Officer and District Mapistrate, Kushi Nagar and direct the same
to meet within two weeks, undertake visits to the ponds in question, verify the factual
position regarding encroachments on the same and take appropriate remedial action by
followmg due course of law and BIVing opportunity of being heard to the concerned persons

found to have encroached upon the ponds. The State PCB will be the nodal agency for
coordination and compliance.
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The grievance in the application is regarding encroachments on 7 large ponds
comprising of Khasra nos. 325 (0.08 hectare), 342 (0.179 hectare), 382 (0.174 hectare), 455

(0.316 hectare), 456 (0.117 hectare), 531 (0.101 hectare), 578 (0.380 hectare) and 5 small

ponds and prayer has been made for issuance of directions for removal of encroachments and
restoration of the ponds.

In compliance of order dated 24.01.2023, Action Taken Report has been filed by
UPPCB vide email dated 12.04.2023.

In view of the averments in the application and observations in the Action Taken
Reports, we consider it appropriate to have response of (1) State of Uttar Pradesh through
Chief Secretary, Government of Uttar Pradesh (2) District Magistrate, Kushi Nagar, (3) CDO,

Kushi Nagar and (4) Sarpanch, Gram Panchayat, Gajara, Tehsil Captanganj, District-Kushi
Nagar.
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Vide order dated 18.05.2023 we sought response from State of Uttar Pradesh, District
Magistrate, Kushi Nagar, CDO, Kushi Nagar and Sarpanch, Gram Panchayat, Gajara, Tehsil
Captangan), District-Kushi Nagar but no response has been filed by them.

//5.;..:;‘\ 2. Notices be again to above respondents requiring them to file their response on or
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